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Status of cases in terms of pendency (As on 31.12.2018)
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Bifurcation of Pending Cases (As on 31" December)
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Strength of Judges (As on 31° December)

igén&fo_ned Strengrth—rVTIorking Sire_n_gth Vacam:y_l

03 03 00

- 1
e o




